Li sted on : ) . 2015
Court No.
Iltem:

SECTI ON- | |

IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO. 8649 OF 2015

W TH

CRIM NAL M SCELLANEQUS PETI TION NO. 17543 OF 2015
(Application for exenption fromfiling official translation)

Saur abh M shra ... Petitioner(s)
VERSUS
State of Uttar Pradesh ... Respondent (s)

OFFI CE REPORT

The matter above nentioned has been filed by Ms. Vidhi
International, Advocates on behalf of Petitioner against the
Judgnent and Order dated 26t" August, 2015 of the H gh Court of
Judi cature at Allahabad, Lucknow Bench, Lucknow, Uttar Pradesh
in Crimnal Appeal No. 2216/ 2006.

It is submtted that Counsel for the Petitioner has not
filed copies of exhibits as nentioned in Inpugned Order as per
defect raised by the Registry. In this regard Counsel has filed a
| etter dated 6th October, 2015 included in SLP Paper Books at page
no. 251.

The matter above nentioned is |listed before the Hon'ble
Court with this office report.

DATED this the 12th day of Cctober, 2015.
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